
17J VAIS ... ialA ~  1892 (SAC'" W,ttt,,, At/'tH" 174 

Production of quinine salt during Nch of the 
last three years is as under : 

Vear Production Remarb 

1967·68 49,753 Kg, 

1968·69 52,486 Kg. Production by one 
unit during the month 
of March, I 69 is not 
avaiioNe. 

1969·70 ~  Kgs Production by one 
unit during the monlh 
of September. J 969 is 
not available. 

(c) GovernmcnL have constituled a stand· 
iDg Committee for Cinchona and QUlDiDe 
bduslry tn ensUle the ilnplementatioD of the 
recommendation, of the Cnmmittee fnr 
developing and expanding the production and 
export of Quinine and Cinchona products, 

CODstruclion of Flats in M Into Road Area, 
f->ew Delhi 

1007(), SHIH GADlLlNGANA GOWD: 
Will the Mlli.lter of HEALTH AND 
FAMILY PLANNING AND WORKS. 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state: 

(a) Ihe humber "I flats to be conbtructed 
in the Minto Road orea, category-wise. in tile 
near I'utule in Delhi: 

(b) the other buildings to be constructed 
in the said area; and 

(e) the lime by which the construction 
is Ih,ely to be started and completed, year-
wise and eateaory-wise 7 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, HOW; .. 
I .... G AND URBAN DEVELOPMENT (SHRI 
K. K. SHAH) (a) and (b) Tn. re·develop-
ment ph.n. of Ihe Minlo ~ d ~  have not 
yet  been flna/i,ed The information asked 
for cannot, therefore, be given at present. 

«) E,ery etr'>rt' is being mado 10 e"pedite 
.he flnLii, •• ion "f the pions alOd to embark 
on a phased programme of cuflstruction. 
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PIJrer8ge or MedIcine In C. G. H. 
Scheme 

10072. SHRI SURAl BHAN : Will tbe 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT be ploased 
to Itate : 

(a) the expenditure inclJrred by tbe 
Central Government Health Scheme in 
Delhi and New Delhi on medicine during the 
last Ibree years re<pectively : 

(b) the n ~  of theft/pilferage cases 
and tbe number of officials involved therein 
during the I.st one year ; cod 

(c) the name and desl,Dalion of the 
officer who detected those cues and the 
slePi Government ~  to t:ike to boott 
the morBI or such o/lloers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
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PLANNING AND WORK,!. HOUSINO 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKH"RI: (a) The expendi-
ture incurred on the purchase of medicines 
rO( the Central Government Health Scheme 
dlspen,arles during the last three years is 

liven below : 

Year 

1967-6S 

1968-6') 

1969-70 

Rs. 

84.47,825 

~  

90,00,000 
(apl'roximately) 

(b) Nine case; of alleged theft/pilferage 
of medicines from the Central Government 
Heallh Scheme dispensaries in vol ving 9 
employees were detected during the year 
1969-70 (Upto April, 70). 

(c) The detection of cases of theft/ 
pilferaae of medicine from the Central 
Government Health Scheme dispensaries 
mentioned at (b) above resulted from the 

roUowina measures : 

(i) InvestiMation of 
plaints by Special 
bJisbmcnt Central 
Investiption. 

reportslcom-

Police Esta! 
Bureau of 

(ii) Surprise checks of ("'entral 
Government Health ~  

dispen<'ries carried out by the 
Deputy Director General Assis-

tant Dircctor and Deputy Assis-
tant Director (Stores) ot the Cen-
tral Government Health Scheme. 

(iii) Verification of Stores/accounts in 
the dispensaries conducted by the 
Mock VerifielS of the Central 
Government Health Scheme 
Medical Store Depot. 

Assistant Director General (Central Govern-
ment Health Scheme) ~ n  the Vigilance 
Officer for the Scheme is mainly respon.ible 
for such detections. 

No special steps are required to boost 
!be morale of any officer. Good work done 
Is reflected in the Annual Reports which are 
taken into account for promotion/selection to 
hl,aher poslI. 

~ .. Antibiotic: for CaDcer 

100;), SHRIMATI ILA PALCHOU-
PHU'lI : Will the MilliSler of HEALTH 

AND FAMILY PLANNING AND 
WORKS, HOUSING AND URBAN 
DEVELOPMENT be pleased to state : 

(0) whether it is fact that a Japanese 

doctor ha. presented a new antibbtic fo( tbe 
prevention of spreading of cancerous cells in 

/luman body ; and 

(b) whether Government have started or 
propose to start any research in this  dircc-
tion for this drug ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN OEVELOPMENT (DR. S 
CHANDRASEKHAR): (a) There was a 
press report to this effect. 

(b) The new drug rs reported to be still 
in an experimental stage and the work on it 
has not yet been completed. 

Revlsioo Petilions Disposed by Commla-
sioner. of lorome Tax 10 Bombay 

and Calcutta 

10074. SHRI BENI SHANKER 
SHARMA: Will the  Mihister of FINANCE 
be pleased to state : 

(a) the number of Commissioners of 
Income Tax in Bombay and Calcutta during 
the last 3 years and the number of revlshn 
petitions disposed 01' by them during each of 
the years 1<;68. 1969 and 1970 and the 
the number nf such petitions pendinll before 
them as on the 1st April of these years; 

(b) the reasons lor accumlation of the 
arrears; and 

~  the steps taken to reduce the 
same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI!: (a) to (c). The required Informa-
tion is not readily available and will be 
collected and laid on Ihe table of the House 
as soon al pos._ible. 

10075. SHRI BENI SHANKE_R 
SHARMA: Will the Minister of FINANCI' 
be pleased to .tate : 

(a) ths number of informers, who 
supplied Inronnallon to the IIICOme-ta' 




